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(b) if so, the purpose of the visit?

The Prime Minister and Minister of
External Affa:rs and Defence (Shri
Jawaharlal Nehru): (a) Yes:

(b) The Government of China invi-
ted the Prime Minister and he accep-
ted the invitation. The visit will be
of a friendly nature to a neighbour
country:
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The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) Yes.

(b) About 8 lakhs of people.

GROUNDNUT Oi1L (EXPORT)

[ Shri Jethalal Joshi:
| Shri N. Rachiah:
{ Shri R. N. Singh:
. L Shri Gadilingana Gowd:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government propose
to allow ‘export of ground-nut oil
shortly;

(b) if so, quantity available for
export; and

(c) the approximate surplus of the
commodity in the country?

The Minister of Commerce (Shri
Karmarkar): (a) and (b). A quota
of 15 per cent. of past exports to es-
tablished shippers with ‘a ceiling of

*504.

400 tons was released for export on
the 29th July, 1954. A precise assess-
ment of the quantity which would be
exported on this basis is not possible
but it is expected to be in the reglon
of 10/12 thousand tons.

(¢) Consumption is known to be on
the increase. There was hardly any
carry-over also from the previous
year’s crop. It is, therefore, difficult
to arrive at any precise estimate of
the exportable surplus.

INDIAN PHARMACEUTICAL INDUSTRY

220. Shri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the value and quantity of fer-
mentation products required annually
for the Indian Pharmaceutical Indus-
try;

(b) the percentage of the demand
of these articles met by products of
the indigenous chemical industries;

(c) whether it is a fact that the
industry is greatly handicapped in
the consumption of indigenous fer-
mentation products, owing to, restric-
tions imposed by the prohibition laws
while imported products containing
alcohol have free movement once
duty is paid at the port of entry:; and

(d) the steps Governmeént have
taken for the introduction of uniform
rules in the movement of these pro-
ducts with alcohol content for the
use of the pharmaceutical industry?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):

(a) The annual requirements of
three important fermentation products
for the pharmaceutical industry are
estimated as follows:—

Item Quantity
thyl Alcohol. 300,000 galions.
Citric acid. 200 fons.

Calcium Lactate. 60 tons.

Malt Extract is alspo an important
fermentation products used by the
pharmaceutical industry, but no esti-
mates of total requirements are avail-

able.






